FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF GUARDIAN LIFECARE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor Guardian Lifecare Private Limited

Nt

Date of incorporation of corporate debtor 28" July 2003

Authority under which corporate debtor is | ROC-Delhi
incorporated / registered

Corporate Identity No. / Limited Liability | CIN: U51397DL2003PTC121502
Identification No. of corporate debtor

Address of the registered office and principal office | Registered office: WZ-56, 2™ Floor, Ram Nagar,
(if any) of corporate debtor Tilak Nagar, New Delhi — 110018

Corporate Office: - Guardian House, Plot No. 55,
Sector-37, Udyog Vihar, Phase-Vi, Gurgaon —
122001 (Haryana)

Insolvency commencement date in respect of | 5" September 2024 (Order received on 9" September

corporate debtor 2024)
Estimated date of closure of insolvency resolution | 4" March, 2025 (180" day from the date of
process Commencement of Insolvency Resolution Process)

Name and registration number of the insolvency | Name: Bharat Bhushan Sethi

professional acting as interim resolution professional
Regn. No.: IBBI/IPA-002/IP —-N00650/2018-

2019/12034

Address and e-mail of the interim resolution | Address: G-21, Saket, South, New Delhi,110017
professional, as registered with the Board Email: - bbsethi.adv@gmail.com

10. | Address and e-mail to be used for correspondence | Immaculate Resolution Professionals Private Limited,
with the interim resolution professional Unit No. 112, First Floor, Tower-A, Spazedge
Commercial Complex, Sector-47, Sohna Road,
Gurgaon-122018

Email 1d: ibc.qguardianlifecare@gmail.com

11. | Last date for submission of claims 19t September 2024

12. | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals identified to act | NA
as Authorised Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and (&) Web link: -
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: (b) NA

Notice is hereby given that the National Company Law Tribunal, Bench-Il, New Delhi has ordered the
commencement of a corporate insolvency resolution process of the Guardian Lifecare Private Limited on 5%
September 2024.

The creditors of Guardian Lifecare Private Limited, are hereby called upon to submit their claims with proof
on or before 19™ September, 2024 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.



mailto:bbsethi.adv@gmail.com
mailto:ibc.guardianlifecare@gmail.com
https://ibbi.gov.in/home/downloads

Submission of false or misleading proofs of claim shall attract penalties. .

Place: Delhi
Date: 10.09.2024

¢

Bharat Bhushan Sethi

Interim Resolution Professional

For M/s Guardian Lifecare Private Limited

Reg. No.: IBBI/IPA-002/1P -N00650/2018-2019/12034
AFA Valid upto: 31.12.2025
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W Karnataka Cooperative Milk A, 5 CIRCLE SASTRA CENTER
Un.,ﬂn B&"k L] N 5 : . i =% i
it ;.rﬁuarr@ AP Possession Notice OKMF Producers' Federation Limited G3tial cigiciel ald ) [JL\’l]Cb notional DAnK| 1-2, Raghunath Nagar, M.G.
(WTET FEETT @ FUSH A Government of India Undertaking) Kmf Complex, Dr. M.H. Marigowda Road, Bangalore - 560 029 T & W | fhe e yeo car BANK span] Road, Agra
POSSESSION NOTICE FOR IMMOVABLE PROPERTIES Phone: 080-26096832/ 910 E-mail: purchase@kmf.coop E-Mall: cs8182@pnb.co.In
{Under Rule B{1) Security Interest Enforcement Rule 2002) 400 FOR IMMOVABLE PROPERTY [under Rule 8(1)]
Whara as the Authorised Officer of Union Bank Of Indla undar the Sacuritization and Reconstruction of Financial IFT NO. KMF/PUR/Tender-683/2024-25 Date: 10.09.2024 The Authorized Officer of Punjab National Bank under the Securitization and Reconstruction of Financial
Assaels and Enforcemeant Security Inlerest Act 2002 (Act b4 of 2002) and in exercise of power confermed under Assets & Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section
TENDER NOTIFICATION
saction 13 (12) read with rule 3 of the secunty interest (Enforcement ) Rule 2002, s seued Demand Nobices 13(12) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002, issued demand notice on the
DovsY el O e s e, el | AroeevsiKanitataRoblic Eimcirei Poralont) Ineir Logal hair 1o Topay.the amount mentioned. i the notce being together it furher inerest a
ay i i i y u i [ i [ with fu i
The Borrowar |1_a-.-|r1g Failed to rm:;w th aurmuu{ts.humhm is haraby given o borrower and the public ”; general The Kamataka Milk Federation, Bangalore invites tenders from contractual rate on the aforesaid amount and incidental expenses, costs, charges etc. within sixty days
that the undersigned has taken Possassion of the property described herein below in exarcise of powers o : : from the date of receipt of said notice. The borrower/guarantor/mortgagor having failed to repay the
conferred on him/her under section 13(4) of the Said Act read with rule 8 of the Said rule on the dates mentionad eligible tenderers for the supply of the item(s)/ goods as listed amount notice is hereby given to the borrower/guarantor/mortgagor and the public in general that the
below below. undersigned has taken the symbolic possession of the properties described herein below in exercise to
The Borrower in particular and the public in general is hereby cautionad not to deal whit the property and any ' e powers conferred on him/her under section 13(4) of the said act read with the Rule 8 of the said Rules on
dealings with the property will be subject to the charge of Union Bank Of India for the amount mentioned below Sl Item Description Qty. EMD (Rs.) the date mentioned hereunder. The borrower's / guarantor's/Mortgagor's attention is invited to the
the Borrower attention is invited to the provision of sub section 13({8) of the Act, in respect of time available o No. provision of Sub-Section (8) of section - 13 of the Act, in respect of time available, to redeem the
redeem the secured assets 1 | Provi dina S aR cod 5 28 00.000 | 15.00 000/ secured assets. The borrower/guarantor/mortgagor and their Legal hair in particular and the public in
_ ranch- A gra N EH: roviding oecure COUBS | 2,40,UU, MU - general are hereby cautioned not to deal with the property. Any dealing with the property will be subject to
| for Nandini Gheea Sachets Mos. the charge of Punjab National Bank for the amount and interest thereon. Details of the mortgaged
Name & Addr th : ) . : i [ i [
: & ¥ ﬁ:ﬁmf Details of the Properties DL of W Hﬂtzl | for a period of two years Properties of which the possession had been taken is as follows.
orrower Amount, Dt of Possession) Name of the . Date (Dateofl Amt, Due as per
Barrower(s) Mr |All that part and parcel of Residential MIG Flat No. 05 1=t Floor| 15.06.2024 Tender Document may be downloaded from e-procurement Borrowers/ Details of the Mortgaged Demand|Posse- !
glﬁhllﬂiﬂﬂ UﬁDEdhyﬂly bearing nagar nigam no. 19/10A/5, Area 98 85 Sq. mir Situated at| Rs. 10.09,769.54 website hitp://kppp karnataka.gov.in Guarantors/Branch Properties notice | ssion Demand Notice
| I Iinasn bt
Jaipur house market Jaipur house ward tehsil & distnct Agra, | Rupees Ten [skh Nine Date of commencement of Tender : From 12.09.2024. Date of @ -
Chandra Upadhyay ; p IR W : : ’ - i ; B M ntor: | EQM of Flat No. 304, 3" Floor Virma | < | < Rs.
and Mrs. Seemaldmea e at'"?"'” 98 E’Ef LT, _:-'.tanchng ""* the name .of Rprar-cy i Pre bid Meeting : 26.09.2024 at 11.00 A.M. Last date for M(:rr;;lvgr}l( ;r:gr]asg/grill?u\';l{: mt;:; Residency, Sector 4R, Pandit Deen Dayal g g 24,16,484.63
Upadhyay Wio Mr Akhilesh Upadhyay E.'” Dinesh Chandra Upadhyay and Mrs and Fity four oaiss Uploading of Tender ; on or before 14,.10.2024 up to 5.00 PM. - navl RU ir. Vi ’|Upadhyay Puram, Avas Vikas Colony, | | & as on
g“}hllﬁahr‘fpﬂdh ﬁ:;:":]fl Seama Upadhyay Wio Mr -'“-I'-“‘"E‘SJ" "-'I-'I]'F'ﬂn'f'ﬁ'l' E'E:'U-f“"'-‘lﬂﬂ asy interast & Date of opening of Tech. Tender on 16.10.2024 at 11.00 AM. Mrs. Babli W/o Mr. Ravi Kumar. Sikandra Yojna Agra, Uttar Pradesh-| g | gy | 31.05.2024
|::I.-:::- 1-:1 ivapre Follows:-East by: House No. MIG 08, West by: Rasta & Exit, | —~uhear Exp. Date of Commercial bid opening : After technical evaluation A/C No. 000400NC00002618 |282007, Areaj 68.29 Sq.Mtr., In The Nam_e © | © | +interest
pPROSile MadhaviNorth by: House No. 06, South by: Open to Sky . . A/C No. 000400NC00002636 |of Mr. Ravi Kumar & Mrs. Babli,| ¢ | @ wef
Bhavan, Jalpur House Dt. 04.09.2024 Other details can be seen in the tender document. . s Bounded as: East-Flat No. 305 & Exit,| N | © | 01.06.2024
S s For Karnataka Co-Opp. Milk Federation Ltd., Branch: Daresi No. 2, Agra | west-Open to Sky, North-Rasta & Open & other
Date: 04.09.2024, Place: Agra Authorised Officer Sd/- DIRECTOR (PURCHASE) to Sky, South-Flat No. 303 expenses
. « | E/2, Khasra No. 524, Situated at Radha| N | N |64 75 140.96
m‘m - - t' I k " " 1. M/s. Mohit Jewellers (Thml_‘gh its Nagar, Mauza Sikandra Bahistabad Tehsil 8 8 "as on
.q 1 q El ! ﬂ Q l a a $ q pu nln na Iann nn IMPORTANT Proprietor), 2. Mr. Jugal Kishore ?3d04oizsg1,ggra.du_g_ ﬁgﬁoo'q §$§i§terggeo3" ol e 31.05.2024
b A T BT Adi® ~.the name you can BANK uponl x::m: 2/°Ml;afbr':/;; ELambg:‘Vz?rfa: Pa.ge.No. 3;'1 To 25'0 glr. Nol_ 4734, Sub g g + interest
f . n . , 3. M. . .
L J CIRCLE SASTRA CENTRE MANDI, KHALIAR JAWAHAR NAGAR, MANDI H.P. PH NO. 01905-222094 RRUISIICTEICIvI0E0 S/o Mr. Jugal Kishore Verma Regirar Il Tohsl Sadar Agra, Area| S| et
. . : : wners:- Mr. -U0.
Snnexure o1 . !
POSSESSION CUM SALE NOTICE Date: 10.09.2024 | | &CCEPIaNce of advertising AIC No. 4955009300000416 | Jugal Kishore verma S/o Lato Mr Prabhu oot
Account No. 091100JK00045207 and 091100EG00000106 Credit facility availed by M/S Leo Travel Heights Prop. Inder Mohan Dewan Copy |t iS notpossib|etoveri[y Branch: Shastripuram We);t- Propérty of Mahindra Singh gnd’
All the Borrowers/ Guarantors/Co-Obligants are notified that loans availed by them as per details given below against each account ts (;ontents The Indian (495500), Agra Sher Singh, North- Rasta & Exit 9 mtr
have become NPA on the dates mentioned there against. . wide, South- Other Property.
Elr, Branch :ﬂéme of Ea{rr;:-wer[a} l-ll:atu;r of Security I1'45 days Hc-ti;ehl s Ealaﬂtﬂﬁuﬁtzgﬂﬂg Express (P) Limited cannot 2. EQM of Commercial Property Shop No. G.F.F-4-11, Situated at Property No.
0. uarantor(s acility ewspaper Publication date| as on 31.07. . 533 A, Shivam Complex, Pachimpuri Colony, Loha Mandi Ward Tehsil and
Date of NPA be held responsible for such District Agra U.P. 282007, Registered on 09.01.2023, Vide Bahi No. 1, Zid No.
1. | Nerchowk, Bairawar- InderMahan Transport Hypothecation of 24.08.2024 Rs. 2 26,00.819,78/- ntents. nor f ran | ( 3956, nge No 287 to 304 Sr. No. 185, with Sub Registrar, Agra, Area: 10.40 SQM,
Distt. Mandi HP | Dewan Prop. M/s Leo Travel Loan Volvo Buses Bearing (Rupees Two Crore conte tS’ oriora y 0550 g:v n;;ss.;-l\/érh:ugﬁloKlss h?’\rlzs\frsm:()S/ﬁkl)_ a;e mg:hr??:a? aéilvgr?‘rrr::ﬁﬁ%%n?:edt
1st Address: FT9/6, Western Avenue, W-1 Lane HRESAEDD1S & Hundred and . : . . . .
Khanpur, Sainik Farm, Pushpa Bhawan, South HR55AEQTEE & Nineteen and| |fansactionswih companies, Date: 09.09.2024 Place: Agra Authorized Officer
Delhi 110062 DL1PCH445 Seventy Eight paise P faAi
o e Pese ] | associations or individuals
Znd Address: FT6/6, Western Avenue, W-1 Lane Khanpur, Sainik Farm, Pushpa Bhawan, South Delhi 110062 et ard tharaes o
Guarantor: Rohan Dewan Slo Inder Mohan Dewan 1st Address: F79/6, Western Avenue, W-1 Lane Khanpur, |0 oo o s EHETGES adVGmSlng nits NEWSPAPErS
Sainik Farm, Pushpa Bhawan, South Delhi 110062 ST
2nd Address; F76/6, Western Avenue, W-1 Lane Khanpur, Sainik Farm, Pushpa Bhawan, South Delhi 110062 or PUbllCatlonS. We therefore F SH IVA L]K S M AL L F I NA NC E BA N K I_TD -
recommend that readers ‘ Registered Office : 501, Salcon Aurum, Jasola District Centre, Mew Delhi - 110025
Please refer o 15 Days Motice Newspaper Publication dated 24.08.2024 from Punjab Mational Bank, Circle Sasfra Mandi, Khaliar, Jawahar Magar, District CIN = UE53000DL2020PLC366027

Mandi, requesting you to deposit Total Outstanding Balance as on date 31-07-2024 Rs 2.26.00.819.78/- (Rupees Twao Crore Twenty Six Lakh Eight i " —
Hundred and Nineteen and Seventy Eight paise only ) along with further interest and charges from 01-08-2024 unld payment in full, As vou have failed ol make necessary IHQUII’IGS - o= ' , AUE“JH NUTlE . - . .
depasit the amaount in terms of above notice, the Bank has decided o lake the possession of the Hypothecated Vehicla/Bus with Registration nu's.! before Sendmg any mOnIeS The fcdiowing borawers of Shivalik Small Finance Bank Lid, ane hareby informed that Goid Loanis availad by them from the Bank fave not been adusisd by

HR55AEN015 HRS5AEQOTAE AND DL1PC5445 on or after 21-09-2024 with the intention to sell the same to recover bank's dues. | tham despile various damands and natices including individual nolicas issued by tha Bank. A% borrowers ana hareby informad Ehal i has been decided (o

' : : : awchion the Gobd crmaments kepl as security with the Bank and accorgngly 25.09.2024 has been fixedas he date of auction at 03:00 pm i the branch
However, you are at liberty to repay bank's dues on any day before the date of sale and get back possession of your Hypothecated Vehicle/Bus. or enterlng Into any rieshias from whete ietodn '.-!:115. il ﬁ‘;,_ incloding the bordiers a:%dm Sicklers v Pl ak e T arSalts v s Ui np;.a,r, Sl

“PLACE: MANDI (H.P) AUTHORISED OFFICER, | agreements with advertisers A Gondiions of aucbor
_DATE: 10.09.2024 PNE Circle Sastra Centre, Mandi_ herwi : Branch | Account No. | Actt Holder Father'si Address Ac apening | Payoff
or otherwise acting on an name Spousa Name Date
PUBLIC NOTICE advertlsement m any INDIRA | 1015425168652 ANIL RAJ SI0 RAM NARAYAN 5"51 GAJU KATRASHAHDRA, DELHI| 18113023 | 3005847
(Under Section 102 of the Insolvency and Bankruptcy Code, 2016) PURAM 110032
FOR THE ATTENTION OF THE CREDITORS OF MRS. BHARTI JAIN manner whatsoever. NAGAL 101142510540 | YASHPAL S0 BALIT H.NO-58 VILL-ISHAKPUR TBNSI20ZY | B20888.72
(PERSONAL GUARANTOR FOR M/S NOIDA SOFTWARE TECHNOLOGY PARK LIMITED) WAZEEDPUR F C'-."-i."-f:'!'.':. SAHARANPLIR
Notice is hereby given that the Hon'’ble National Company Law Tribunal, New Delhi Bench, UTTAR PRADESH 247551
Court- VI under Section 100 of the IBC, 2016, has ordered the commencement of WOIDA-1E (100742600126 | RAVINDRA S0 MANOHAR LAL | HNO-102 BADAUL| BANGAR NOIDAUTTAR | 201202023 | 250826.50
Insolvency Resolution Process vide Order dated 05.09.2024 (received by Resolution POSSESS'ON NOT'CE SHARMA PRADESH 201306 :
Professional on 06.09.2024)of Mrs. Bharti Jain(Personal Guarantor to M/s Noida Software . MUZAFFAR | 101841540003 | SITARA | S0 SHAHZAD | 3802 GALINO, 4B, YOGENDARA PURI | 3100472023 | 40218217
Technology Park Limited) bearing CP (IB) No. 449(PB) of 2021, residing at 6B, Sirifort Retaill Asset Centre: 1st Floor. G-4/5. B. Sector-4. Gomi Nagar Extension Lucknow. UP 226010 MAELR MUZAFFARMAGAR UTTAR PRADESH
Institutional Area, New Delhi — 110049, also at; Scindia Villa, Ring Road, Sarojini Nagar, . 5 ’ ’ ! L ' 2R1002
New Delhi- 110023, also at: B/22/25. Pocket C. Suraipur Industrigl Area GautJam Bugdh Registered Office: “Trishul”- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Ahmedabad-380006. _ _
N Uttar Pradesh- 201301, (Coov of the ord I loaded on the website of th Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and WNOIDA1E | 100742556048 | HARENDRA =0 CHETANY VEER | 1,3EC 43 MAIN ROAD BAROLA.G.B 2002023 | 120568.85
agar, Uttar Fradesh- - (Copy of the order is uploaded on the website of the Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise or power SINGH SINGH NAGAR NEAR SUN RISE PUSLIC SCHOOL,
Hon bIeAdjudlfcatmg Authority). e : conferred under Section 13 (2) read with Rule-8 of the Security Interest (Enforcement) Rules, 2002 issued GALITAM EL"E'JH NAGAR NOIDA UTTAR
The Creditors of Mrs. Bharti Jain are hereby called upon to submit their claims with proof on Demand notice under section 13(2) of the said Act. The borrower/s mentioned herein below having failed to repay PRADESH 201301 _
or before 21 days from the date of issue of the notice i.e., by or before 02.10.2024, tothe] | the amount, notice is hereby given to the borrower's mentioned here in above in particular and to the public in NOIDA-18 | 100742599955 | HARENDRA S0 CHETANY VEER | 1,3EC 49 MAIN ROAD BAROLA G 21072023 | 100628 67
undersigned, Resolution Professional appointed by the Hon’ble National Company Law general that the undersigned has taken Possession of the property described herein below in exercise of SINGH SINGH NAGAR, NEAR SUM RISE PUBLIC
Tribunal, New Delhi Bench, Court- VI, under the provisions of Insolvency & Bankruptcy powers confer on him under section 13(4) of the said Act read with the rule 8 of the Said Rules. The borrower’s SCHOOL, GAUTAM BUDH NAGAR NOIDA
Code, 2016, having Address: D-43, Second Floor, Jangpura Extension, New Delhi, mentioned here in above in particular and the public in general are hereby cautioned not to be deal with the said LUTTAR PRADESH 201301 -
i Gt Tl of D104 and el 0 b i | e e et sy | | "0 [1RS0NTS| FRREionA S0 GIETAT VER | Lo€C SN FONBUROLLIS | 2o | o
ipjayabharuka@gmail.com. . win uriner | incl X , COSTS, , SIC. unt mentioned agal SINGH SINGH NAGAR, NEAR SUN RISE PUBLIC
The Crediors shall have to submit their claims to the Resolution Professional as| [ 8200 ot Fr e . e o e g e 2aron ancots. SCHOOL, GAUTAM BUDH NAGAR NOIDA
prescribed under Regulation 7 of the Insolvency and Bankruptcy Board of India| — HRrV=IoNS 97 SUD-SECUOME) O Section °2 o1 e ACL, In respect of ime avarable o fecee eseZL:T]te Dﬁ:saess.er UTTAR PRADESH 201301
(Insolvency Resolution Process for Personal Guarantors to the Corporate Debtors) f | Derhand notl}c):e MOEDAE [ 1007425893551 ARTI, WO BALRAJ H MO 30, PANDIT MOHALLS KONDLI EAST | M4N052023 | 54057 89
Regulations, 2019, in Form-B. The Last Date for submission of claims of creditors Name of the Borrowers Description of the charged/ - DELHI 110096
1502.10.2024 (21 days from the date of issue of notice). The creditors may submit their Guarantors/Address Mortgaged Properties Date Demand notice GHAZIABAD | 101542571766 | ANJALI JHA VD TEJNATH JHA | HNO 106 Z BLOCK, DEEPAK VIHAR, VIKAS| 02N6/2023 | garar a7
claims by way of electronic communication, or through speed post or registered post. Possession Date NAGAR HASTSAL UTTAM MAGAR WEST
'!'he prescribgd fo.rm for submission of claims can be downloaded from following Vi Ajt Singh (Borrowen) Sl Shit Girraj Rlo | Land/property Admeasuring Area 166.76 | Rs. 244159639 DELHI 110059
inkhitps:/ibbi.gov.infen/home/downloads. .~~~ . H.no. 196/A, Govindpur, Vikash Nagar, Near |Sa. M., Situated At H.no. 196/2/275, Plot | Rs. 279632.19 GHAZIABAD | 101542511878 | ANJALI JHA DIOTEJNATHJHA | HNG 108 Z BLOCK, DEEPAK VIHAR, VIKAS| 190672023 | 55518.48
plote: SmeIS-Slon of false or misleading claims with proof shall atiract penalies or Kl:Jsulm Vatik,a Mathura-,281001 Mr. Sr;ankar No. 4 .},(hasra No 11} Mau'a- ovin,d ur, |as on 24.05.2024 NAGAR HASTSAL UTTAM NAGARWEST
imprisonment in accordance with the provisions of the Insolvency and Bankruptcy Code, _ ' 1y M c 0. ; ja-g pur, h t' 't DELHI 110053
2016 and any other applicable laws. Shan (Co-Bormower) Sto Sh. Simaj Rio H: No- | findooran Somolt Nagar, Mathura n ™ | & other expenses NDIRA | 101842516302 ] ANJALI JHA DIOTEJNATHIHA | HNG 109 Z BLOCK, DEEPAK VIHAR, VIKAS| 2500772023 | 23964 43
Kindly mention the active contact details in the claim form so that any query 143, Ranavari-2, Chhata, Mathura-281401 Na.née (t)f I\H/Ir. Aijit g} l}\(/lr. STacvkart. Blglu?cli\led PLRAM NAGAR HASTSAL UTTAM NAGAR WEST
regarding claim can be resolved immediately. gs.Noa:h i} ;:sstz 20 \7VriT:iae, S:jth-- I:ous()é 31.05.2024 DELMI 110058
Mrs. Jaya Bharjlgg OFf Other. ’ 07.09.2024 GHAZIABAD 101542513703 | ANJALIJHA VO TEJNATHJHA | HND 109 Z BLOCK, DEEPAK VIHAR, VIKAS| 204022024 | 150315.14
Resolution Professional in the Insolvency Resolution Process of| | Mr- Mukesh Sharma (Borrower) S/o Sh.|Land/property (residential/commercial) | Rs. 1222780.01 ggﬁjﬁ;ﬂ;,g;m chlilyiohon i
i Jai i imi Bhagwan Swaroop R/o Nagla lkdanta, Khamini,| admeasuring area 125.41 Sq. Mt. situated Rs. 17478.07 =
pre. Bhiarl ain Personal G“aragfgft‘,;y ’;ﬁﬁ:ﬁiﬁ%@ﬁéﬁﬁ?@?7;%%_2%%;?223 Mathura, Uttar Pradesh, 281501, Mrs. Saroj| Plot No. 59 Part, Parivahan Nagar Colony, |as on 16.04.2024 GHAZIABAD | 101542514071 | ANJALI JHA VO TEJ NATH JHA :Ng ;F?EIH;E EfLEELHU %ﬁﬁ“ gLHHAE;E-.-S:EAE 1400372024 | 104933.34
i ; n. ; . (Co-Borrower) W/o Sh. Mukesh Sharmal|Khasra No. 187 Old, Mauza- Bakalpur, + interest A i dail Lo
Address registered with [BBI: D ZA%dl;SSFS’ %J;ngoﬁgéaspi):;[sgﬁg)er!,[l)\l_ j\g 2222,11(} ?Ig:)f R/o-1. Nagla Ikdanta, Khamini, Mathura, Uttar| Tehsil & District- Mathura, Uttar Pradesh, | & other expenses L - : | DELHI 1S4 —
Jan a Extensioﬁ New,DeIh|-110014, Pradesh, 281501, R/o-2. Plot No. 59 Part, 281004, In The Name Of Mrs. Saroj. 22.04.2024 INDIRA, 11882516433 | WDRAJEET K S0 MAHESH PRASAD | 335 FANDAY MNAGAR BLOCK 5, {2023 AER46.50
. : .gpu ; Parivahan Nagar Colony, Khasra No. 187|Boundariesas Per Valuation Report: - — PURAM SINGH SINGH ARSHARDHAM EAST DELHINEAR JAIN
Date: 11'09'2024. . Email registered Wlt.h.lBBI'Jaya@bharUK?'COm Old, Mauza- Bakalpur, ,Tehsil & Di.strict- East - Vacant Plot Sh. Lawaniya Ji Wes.t- 07.09.2024 MANDIR DELHI 110032
ace: Few Do el Tor correspondence: ipayabharka@gmal M| | vathura, Uttar Praciesh, 281004 House Of Smt. Pooja Ji North - Road GHAZIABAD | 101542512353 | PIYUSH KAURA | SI0 KAMAL KRISHNA | K 50 15T FLOOR , NEW MAHVIR 2900912023 | 213136.55
' ' South - House Lawani a .ji ’ KARA MAGAR, TILAK NAGAR WEST DELHI
FORM A . . ke . 116018
PUBLIC ANNOUNCEMENT Mrs. Dimpal Singh (Borrower) W/o Sh.|Land/property (residential/commercial) | Rs. 1718486.80 INDIRA | 101842506606 | PIYUSH KAURA | S/0 KAMAL KRISHNA | K 50 15T FLOOR , NEW MAHVIR BOWA2023 | 14210037
: Bhoopesh Singh R/o Village- Gobra, Post|admeasuring area 130.11 Sq. Mt. situated| Rs. 34922.00 PLURAM KARA AGAR TILAK NAGAR WEST DELHI
iUnder Regulation & of the Insolvency and Bankruptcy Board of India . . . URA NAGAR, . TILAK NAGAR - WEST DEL
{Insolvency Resolution Process for Corporate Persons) Regulations, 2018) jogipura, Tehsil- Bazpur, Jogipura, Udham|at Khata No. 00009, Khasra 309/2/1, |as 02 _1t8.05.t2024 110018
FOR THE ATTENTION OF THE CREDITORS OF Singh Nagar, Uttarakhand, 262401, Rfo-2.|Village- Gobra, Near Primary School,j - 5752 GHAZIABAD | 101542512457 | HIMANSH SIOPURAN CHAND | 301 956, CHANDAR NAGAR SECTOR 15 | 16/10/2023 | 55060,32
GUARDIAN LIFECARE PRIVATE LIMITED Khata No. 00909, Khasra 309/2/1, Village- | Bazpur, Udham Singh Naqar, 263491, In | & Other expenses SHARMA PART 7 GURGADN HARYANA 122001
: RELEVANT PARTICULARS Gobra, Near Primary School, Bazpur, Udham ) The Name Of Mrs. Dimpal Singh.| 18.05.2024 GHAZIABAD | 101542512787 | PROSUN MONDAL | C/0 PRAKASH RZE 151 380 FLOOR NIHAL VIHAR, MAIN | 2311112023 | 4027338
1. |Mama of corporate detior GUARDIAN LIFECARE PRIVATE LIMITED Slngh Nagar, 263401, Mr. Gurmeet Kumar (CO- Boundariesas Per Valuation Report. - W MCHDAL MARKET HJWGLD.NAHE"LGI hlf'.T.'l‘JEET
~— - — ——1 . Borrower) S/o Sh. Gurbachan Das R/o|East - 15 Feet (4.573 Mt.) Wide Rasta, DELHINEAR GURUNANAK BAKERS
- E':;?m”' incarporation of comarate) 26 July 2003 Gajraola, Post- Jogipura, Tehsil- Bazpur, | West - House Of Anand Chauhan And Khet DELHI 110044
| . . e e e e e A B L A L g
3. | Autharily under which corporate| ROC-Delhi Udham Singh Nagar, Uttarakhand, 262401. | Of Krishan Kumar, North - Property Of GHAZIABAD | 101542611796 K M NISHA DID KANWARPAL | 1102, NISHA TOWER 3, GALITAM BUDDHA | D7N62023 | 5366122
e ' Anand Chauhan, South - Property Of Donor el . DESH 2043
debdor is Incorporated / reglstered ’ P NAGAR NOIDA UTTAR PRADESH 201305
4, |Corporate Identity Ma.  Limited] CIN: US1397DL2003FTC 121502 Mrs. Meenu Agrawal (Borrower) W/o Sh. Pankaj [ Land/property (residential/commercial)| Rs. 3804339.80 GHAZIABAD |101542512542] K M NISHA VD KANWARPAL | 1102, NISHA TOWER 3, GAUTAM BUDDHA | 2811012023 | 7223785
(Liability Identification Mo, of Agrawal R/o-1. 34, Phase-2, Goverdhan Road, | Admeasuring Area 159.82 Sq. Mt. Situated| Rs. 30063.00 MAGAR NOIDA UTTAR PRADESH 201305
| corporate debtor : _ _ Opposite- Shri Ji Baba School, Krishna Orchid, | At House On Plot No. 34, Krishna Orchid | as on .22.05.2024 GHAZIABAD [101542514605 | K M NISHA 0D KANWARPAL 1102 NISHA.TOWER 3. GALTAM BUDDHA | 16042024 | 7288345
principal office (if any) of corposate| Magar, Tilak Nagar, New Delki- 110018 281004, R/o-2. House On Plot No. 34, Krishna | Bakalpur, Mathura, Uttar Pradesh, 281001, | & other expenses GHAZISBAD |101542542137 | DEEPAK 210 RAMESH E FIRST HOUSE NO 827 GALI NO 39 F 28D | (8082023 | 55002 47
deiHor | Corporate Dffice; - Guardian Housa, Plot Mo, 55, Orchid Colony Phase -Il, Near Shri Ji Baba|In The Name Of Mrs. Meenu Agrawal.{ 22 05.2024 CHANDRA CHANDRA ARYA &0 FUTTA ROAD MOLAR BAND
i5ecior-37, Udyop Wikar, Phase-Wi, Gurgaon - School, Bakalpur, Mathura, Uttar Pradesh, | Boundaries as Per Valuation Report: - —07.09.2024 EXTEMTION BADARPUR MOLAR BAND
o | 122007 {Harysna) 281001, Mr. Pankaj Agrawal (Co-Borrower)|East - Colony Road, West - House Of Mr. R SOUTH DELHI 110044
&, | Insolvency cummentfn‘mt date in|3th September 2024 (Order received on Sih Clo Sh. Pankaj Agrawal R/o 34, Phase-2, | Nigam, North - Colony Road, South - House DECBAND | 100442510070 MUSHEER ALAM | /0 MURSALEEN T57 RAILWAY ROAD NEAR SUBHASH 18/0872023 | 10862363
| respect of corporgle dobiar |Sepiamber 2024} Goverdhan Road, Opposite- Shri Ji Baba | Of Mr Agarwal On Plot No. 33 AHMAD CHOWK DEDBAND SAHARANFUR
7. |Estimatad date of closurs  ofl4h March, 2025 (1800 day rom the date of School, Krishna Orchid, Bakalpur, Mathura, UTTAR PRADEZH 247554
negNEnGyEsalonrotEes - Gommencement of Insalvency Resolion| | Mathura, Uttar Pradesh, 281004 HARIOWAR | 103342510034 | AKRAM HUSSAIN | 510 MANJUR HUSSAIN HNO37 SHAKTI VIHAR COLON, RANIPUR. | D1/1112023 | 378460.76
R T e e st "hF-T-EEI'I'hB' Eiharal Bhishan Seihi Mr. Pradeep Gupta (Borrower) S/o Sh. Kishori | Land/property (residential/commercial)] Rs. 3936570.52 JHAL DP% HYLUINDAI SHOWRCOM
T Insovency .pgl::lf.*s-sl--:-ﬂal aﬂilﬂﬂ 'a,:.ﬂ.&nln II‘-I:: ; Lal Gupta R/o-1. Ward No. 4, Punjabi Colony, | admeasuring area 239.77 Sq. Mt. situated] Rs. 46050.00 JWALAPUR  JWALAPUR TOWN
iIIi-;rilﬂ:'HSD|h1iLII:|.:Ir:J‘|H5-5iUTIH| u.EEBI.'I:':'.ﬂ.-'.'.:":’.'lE-'IF'-?h'J[IEEG.'?':I'.-3-2519,-'12334 Khatima, Udham Slngh Nagar, 262308, R/o-2. |at Ward No. 12, Part Of Khet No. 330,|as on 10.05.2024 HARIDWAR UTTRAKHAND 245407
e T [ b Tt ¥ Hr—— Ward No. 12, Part Of Khet No. 330, Village- | Village- Naugavan Thaggu, Tehsil- Khatima, + interest GHAZIABAD |101542512524 | DEEPAK SHARMA | 510 LATE OF A 137 JHULE LAL MAKDI, NEW MOTI SHINALZE | 11811055
fyiginas | of the mieam| Address; G-21, Sakes, South, New Delhi 1 1007
i r;gﬂmi?j:.: Efér;?srgrulr_ﬂa;] 5 -i}gll.E]JEeTnﬂ J'_me|r|75-c'uL?5uz|1u,§?|-,.rmgr?1:-.iLtDT . Naugavan Thaggu, Tehsil- Khatima, District- | District- Udham Singh Nagar, 262308, In| & other expenses SHARMA NAGAR KARAM PURAIND WEST DELHI
with the Board ' - Udham Singh Nagar, 262308, Mr. Pravas | The Name Of Mr. Pradeep Gupta And Mr.|  10.05.2024 110013
10. | Adarsss and e-mall to be used for|Immaculate Resolution Professionals: Private Gupta (Co-Borrower) S/o Sh. Kishori Lal Gupta Pravas Gupta. Boundariesas Perf—g=Ga5557 GHAZIABAD 101542512858 | VINAY K PANDEY | 5/0 RAJESH PANDEY HII:'L.:E: NE:E‘.T'EIE‘ MEﬁH.DUﬁG&MHTﬂ. ZHINZ23 | 10874133
corraspondence with the inberim|Limited, Unit Mo, 112, First Floor, Tower-A, R/o-1. Ward No. 4, Tanakpur Road, Main |Valuation Report: -East - Rasta 15-0” '-1“719|H_3H-°:HE'-:D F-'l""-m"l’ MNORTH
resolutipn professional Spazadge Commarcial Complax, Secior-47 Market, Khatima, Khatima, Udham Singh | Wide, West - Nala, North - Plot Of Christian MVEST DELHI 110042
{Hohing Road, Gurgadan-1 22018 Nagar, 262308, R/o-2. Ward No. 12, Part Of | Missionary, South - Plot Of Mishra Ji. GHAZIABAD 101542612038 PAVIT VERMA S0 adey KUMAR VILLAGE BHAISHAHA GWALPLIR POST DE122023 | 4145964
_ _EmailI:I.-il:u:.[_;u_ar-:lianlife.:afe@gmail.cnm Khet No. 330, Village- Naugavan Thaggu, VERMA BARKHERA BHAINSANA CWALPLR
11. | Lastdate forsubmission of claims | 15th September 2024 Tehsil- Khatima, District- Udham Singh Nagar, I':H_:erﬂ-!-.L' ING PILIBHIT BAREILLY UTTAR
12.|Clesses of creditors, if any, under| WA 262308 . : PEA"DESH 262201 Taroureg
clause (b of sub-section (GA) of Mr. Chandan Singh Manral (Borrower) S/o Sh. |1. Land/property (residential/commercial)| Rs. 3557021.60 GHAZIABAD | 1011542513013 ) POONAM SHARMA [ S/0 ASHOK SHARMA | 35489 GALINO 2 NEAR JAIN 121272023 | 24222 B4
sacton 21, ascertaned by the intenm Jhagadh Singh Manral R/o-1. Manral Cottage, |admeasuring area 97.55 Sq Mt, situated |as on 18.03.2024 E':'""H'T"-ELED’J SEELAMPUR GANDHI
| resolution professional Near Water Tank, Lakhanpur, Ramnagar |[Kotdwar Road Lakhanpur, Near Salt + interest NAGAR EAST DELHI 110031 ;
13. PJEI=IFE af Insolvency F's-:ﬂ-lﬁriiurlalﬁ"-'“- Range, Nainital, Ramnagar, Uttarakhand, |Sahakari Samiti, Ramnagar, Nainital, | & other expenses GHAZIABAD |101542543101 | ROHIT SAlNI CI0 MURARI LAL SAINY FATHER B’.-.'Emﬂ-:].ﬂ.LlND!_;!_MTM@ND-IR ANT212023 | G383EE2
BARbRAG, 0T -5ot, AE AU 244715, Rlo-2. Bhukhand No. 819, Mohalla |Uttarakhand, 244715, In The Name Of Mrs. | 18.03.2024 NEVY ASHI¥H NAGAR DELHI EAST DELH
Hﬁurels..!1rtatlu|3rn flﬁhr.r::!ra.mﬂ e lakhanpur, Near Rawat Sweets, Ramnagar, |Shanti Devi Manral. Boundaries: - East - [—Gsa-5e-555—— L
| EThres i b A s ; Nainital, Uttarakhand, 244715, Mrs. Shanti [M.B. Road, West - Road, North - Sait| > 7" GHAZIABAD | 101542513642 ROHIT SAINI C/0 MURARI LAL SAINY FATHER BA/210A GALING 3 MATAMANDIR | 07422024 | “17476.20
W 'Ea:' F'ﬂl'_a'fr‘im ‘Ff-'r'm' '?"d E:t{isﬂ:ilrlgg;-lﬂ'nnlm' . Devi Manral (Co-Borrower) W/o Sh. Chandan | Sahakari Samiti Bhawan, South -M.B. Road tdEﬁIf.'ASHDr-’. NAGAR DELHIEAST DELHI
{hp AINtans oL AMMMIZRE. . Fren i i R : Singh Manral Rio-1. Manral Cottage, Near |5 1o on e oo ey coon ooy h b J K
reprasentativas are availabbe at; o) B Water Tank, Lakhanpur, Ramnagar Range, |- prop ¢ s GHAZIABAD [101542513156( RAHUL K KASANA | GO MANOJ A-27 RANI GARDEMW MANIHR GEET: 2ATAA023 | BRRRS.O0
Molice is beraby ghaen had She Nalional Company L Tribunal, Banch-||, New Dalil has andered [k Nainital, Ramnagar, Uttarakhand, 244715 g(:]m::su:nlg arg?ggzh./lgoh S"q ML' ksl": uated COLONY DELHI EAST DELHI 110031
1 DD insoiy y resolution or % of this Guan fi P T ! ! i ! . , - ) = T . s ] o
g, orPorale Insclverey reacluon prossss of e Suardan Liscam Fvals LIWSI 6T | | Rio-2. Kotdwar Road Lakhanpur, Near Salt Near Rowat Sweets. Ramroaar Nointal GHAZIABAD | 101542513171 | GAURAV SHERSIA | C/O YADRAM E 16 789 91 PADAM SINGH,ROAD BAPH, | 261212023 | 26579.57
The erediters of Guardsn Litscars Privale Limilsd, ans henshy called upan 1o Sube (e oaims with peeod Sahakari Samiti, Ramnagar, Nainital, Uttarakhand 244715' In Th ?\l ' of M’ SHEREIA MAGAR EARCL BAGH CENTRAL DELHI
o of bedara 18th Septermber. 2024 (o the interim resalulion prafessional at the address menbonad against Uttarakhand. 244715, Ms. Kavita Manral Ch rz ans, h M ’ nl ; ar:;e r. 110005
eiry b, 10. ' ' ) . andan Singh Manral. Boundaries: - T e T : - : o
The financial cradiiors shall submit ther olaims with proot by edecironc means anly.AJ other crediiars may (Co-Borrower) D/o Sh. Chandan Singh Manral | = ™2 oo Pk "Roo e West - 30 Feet GHAZIABAD [101542513356| GAURAY SHERSIA | C/O YADRAM E 16789 91 PADAM SINGH ROAD BAPA | 1200102024 | 1458557
sutimi | B claimes with proalin persan by posl or by electronic means R/o Manral Cottage, Near Water Tank, Wide Road N Palik ",l rth - H of SHERSIA MNAGAR KARCL BAGH CENTRAL DELHI
Subrissionaf ke or mesleading proots of dEm shall 3 penaliieg Bharet Blsban: Sk} Lakhanpur, Ramnagar Range, Nainital, D'I ehoaCh agar ;I ;’ 0 h-CEusZ 110005
ines andra ames andra, v Ty
Interim Resolution Professional Ramnagar, Uttarakhand, 244715 South - 15 Feet Wide Road RGN '._Il:"I;: 5 |"TI i_l!_'l i | P
Far M/s Guardian Lifecare Privale Limited . : : Lk . :
. 2 The Bank reserves the right to delete any account from the auction or cancel the auction without any prior notice.
Flan Feg. Mo 1BBLTPA-DO2AP —HO0E50 201 8-2010.1 2034 : :
3:,‘; |I-?_E-:I}|-1;:_2|:|2-1 " i~ “Fl"u upto: 31.12.2025 Date- 11.09.2024 Authorized Officer, Axis Bank Ltd. Authorised Officer, Shivalik Small Finance Bank Lid.
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‘ TSI ‘ 11 Redts, 2024

NOTICE

Motice is hereby grven to the Public that
the Dead of Apariment & Conveyvance
Deed, both dated 12th March 2015,
executed between M's Pryush Buibdwet
Lid. {The Buikder) and Mr. Amlan Shet &

Cho]a

valer @ petir Ay

RBredl, Ae7§-600032, o, TRAT FATGT : A T Gl 9@, Wic dex 6, F gaT 93,
FOS 19T, 7 et 110 005 Focae da¢ : 4t aer game aw, MNerss dov 8287233717

TAGERT 1. WM AN, 2. QT Wfve 3@ |iffar @ife — o1 @ar §. XOHEELD00001448006 e

Frafee Frafew : "dier deee, T 54 T 55, gu -4, Rrs o o sRgue wre,

TTdoIford Faer

Mrs. Rituparna Shet (The Purchasers)

XCMFDHE00001090996) &1 Jfad faan Sirar ® & domnisesr ssdeciic Qs wraed waue fafdies 7 saa!

for the property beanng addressed at
Pryush Heights, Flal No. 415, Tower M,
Sactor 89, Faridabad, PIN - 121002,
Haryana has been lost | misplaced. A
FIR has been registered in Delhi Crime
Branch Paolice Station on 9 Seplember
2024 vide FIR No. LR, No, 2101238 /
2024, All persons are hereby informed
not to deal or carmy out any fransaction
with anyone on the basis of the said
missingdocument 54 Amlan Shat

Phone No, 9837277793

gferd RA Fwfcd "I AIGS], I JERM Uih Yadced & M I 9d, drGe! IS, IR 3Mfthd fadd
TR, 75 fdeel—110018 # WERT daR 12 /5 & 2R H wiie daR 1 W [T Fafa 4. sxpors—1 &1 U2M
T SR T T, &=he GRATT 40 T ST AFT 335 O Hiex, B & PR Afed, degda : gea : I 97T,
of3aer : 37 @1 TR, INE ¢ WA RS, FFEIOT ¢ I BT W’ BT WP beoll of (T B |

5 SRIFT qrfed &1 Hifdd beoll 19—02—2024 BT TG Hvqey (Gl
i aTRaAl &1 gfenyfaeRor iR gAffoT dem ufefa B9 wad o™, 2002 &1 9RT 14 & T8d aIRd
gRT 14 TRGRAT MM & AegH ¥ o1 o1 | Hur o+ ¥4 Il aqu 7 & & WIdR 8T of, /=il 89 acl
Y 37T JIRBISH RRAIART HR <3 AR 8F el qGAl Pl ATGATh el H I |

zaTer : Redlt/uereftane fAf¥r: 11-09-2024 gear/- wifdgd sfgerdt dronses satcic Ws wrade Hudt fafies

) N IR =ImaTery, fdeell grRT

amlanshetg@@hatmail.com

Lorily
ardafers gaar
[oeeier Rarar 3R Rarfsemos a1 (#rifie wrfnet & fou Rarer areare ufr)
fRrfererar, 2016 & fRiforaar 6 & dad]

Ifofaer Bshdae yrsac fofdies &

Serarer B T

ureifdre fraeur
1. | ®lURe T eR & 9W TR AshHIR Wgde fafics
2. | pfie ITeR & frmm & fafyr 28 TS 2003
3. | STREROT ORTS Sieie FTRe AR AR/ | amealel — freeh

Yoflgd &
4.  pARc yga™ A& / HURC GAGR B
AT <oar ggaE G

Hemge: U51397DL2003PTC121502

Uoflga Frafed: scuie—ss, g T, TM TR, fids
TR, % fawell — 110018

FraRe FrafoT - MRTE 8194, Wi TR 55, Haew—37,
e f38R, Bo—VI, Teia H122001 (&Rarom)

5. | PMUNE IR B Uoligpa HrAfed iR HeI

e (@f Big &) o1 udn

6.  PfuRc ITeR & Ay # faarfermus Ry
| @ dRE

7. | Raren w= M ufhar 98 9 @1 e
T

5 Ridex 2024 (9 RiciaR 2024 FF MY W gaM)

| 4 51, 2025 (RO FAR HfEHaT & TR B 1
fafer & 180t =)

8.  3fdRH FHEE YR b B9 H BRI bR
qrel fearar TR BT A SR TofibRor
Rieil

9.  3idR¥ FHMEM USRI uar IR SHd,
S f @€ @ ur uofled ?

AR ART 0T WS
IR, . IBBI/IPA-002/IP-N00650/2018-2019/12034

gan: S—21, dad, <o, 98 fReell, 110017
€3@:  — bbsethi.adv@gmail.com

10. | SiqR¥ T YRR B e TR B forg
SYANT fhar S dTelr udr 3R A

FHGelc NIREH Ao ugde foafics, gfie da
112, 9o T, STR—T, TS HARIIT PIeiadd, HIeI—47,
W|IE e, TSAE—122018

9l eSSl ibe.guardianlifecare@gmail.com

M. <rar wRge bR @l sifeH fafy 19 ReR 2024 |
12, AR AR URIGR GRT &RT 21 6 SUIRT | Y
(6V) & s (@) B d8d o[aRI BT AR,

afs oiE 8, gHEa & 18

13, forelt @t ¥ oFRRT @ I IR & | T
wY H B B B v gAY faarer
R B AW GRAF T B e A )

14.'(q);rr\qﬁ—cmrqaaﬁv (@ 39 5w
@) sifrpa wfafft @1 fda=or @@t | https;//ibbi.gov.in/home/downloads
U B (&) wie

TaEaRT gfod fFar omar g 5 g son Ay =manfievor, de-11, 78 fReel 7 5 Rider 2024 &7
nfifore ersmdar ursdc fafdies @ sulve fRarer wArE afhar g% &) &1 e far 2

fifore arsmdear utsde fBfits & oFeRl § ok © f% 9 19 RAdeR, 2024 &1 a1 IEA Ug wffe
HeT 10 & AT SfeaRad T W FARA FHETT U¥ER BT T ST AT D AT I BN |

R SFER oI T 99T & 1 B Sidg e ATeAH A IR SN | o T AeR Afed W
A, S §RT AT GG H AT | T B A1 ST IR BR G |

T B S AT IS T IRIT PR W &S AT ST |

TR ouoT TS

3iafRker gararer Yoige

Frgef anfifae arspauT ursde s & fou

dﬁﬁ@_cr arie: IBBI/IPA-002/IP-N00650/2018-2019/12034
KT 39 31.12.2025 dh |

T ool
fRare: 10.09.2024

mﬁﬁmﬁvﬁmmm

Rrorfdra srafew | vare srafe : sienskiivaures, duee
sy fAfésar, 6odf o, F.E. s, WARYT dew & Ty,

adde, HaE, 400 020
AT FIITGT TATATILO Faar

UAGERT HAAERY, SIAGHIVaUGUd & ATed] a0l FH 31 [ douidl dI grad
foar St 2 b faeme Sienskiivause gRe1 g dEfery FEfRad ud W
EIBIGING IR

sﬁmmm%ﬁ—e@
TPE €. TH—15 9 16, YT Tel, Y| Wall @iroll, §H 9. TH—102 T
TAlge Afdl, WaeY 22, §RPI, 8 fQcoll| Th—103, YU o, Y@US W, 12,

1100777 JqeR 5, §RPI, faee 100 75

UIRERT WA ITedl ®I Jrrd fhar Sar € b S Fdfe For @1l I SIWIagaR

g T o IR RIEIART AT SIRATT | I8 RIFICRUT 17—09—2024 I UHTET BRI | 89

9 HRY BHarel fB off sgfaer & ford emmamae €1 feell W e ®q, w9 wmaEn

PRI & 00 W FAR IR | Fu w@nfia f&ar S |aar 2

P ST SR wighw fafics
FE./ — (g sifErpr)

fest® : 11 /09 /2024

TagErl gfea fear smar @ fF et dfewn fafies fSweRr CING
L25111HR1961PLC008578 & Ten Usiighd shraied ALY U, deaiwie, e
wigEre (sRamn) & 2, @1 IR gEes S 9ew AW Ay et geer Set Am-
1: a%%nﬂ—cr o9uT el & AW H =iRa § e wiferdi 9. 0073146, Fa S @01 4.
500 g |

fafore B fafore . Tt w W,
2004557-2004564 | 8 B308537-6B985T4 | 38
217AT07-2178711 | 5 5054283-6054320 | 38
2227243-2227262 | 20 6I54472-6054571 | 100
0415391-2415428 | 38 7050603-7050608 | B
2594183-2504186 | g |7067801-7067900 | 100
2627194-2627195 | : F072172-1072247 | 46
P6R7210-2627210 | 1 |7362877-7362886 | 10
4529115-4529119 | 5 '?4-5125 7481257 | 1
4547181-4547185 | 5 12106261-12198268 | g
46B2814-4682830 | 26 12316673-12316673 | 1
4697810-4697813 4 13223489-132234%6 | ]
5171589-5171594 | 6 13652094-13652935 | .
5397311-5307318 | 3 |13720100-13720105 ‘ B
5411505-5411508 | 4 |
% TH B ST AT B Tal IRY B ST Rl g fedt ® qn 3o e # IRt
g gftcTohe VTR JHIOIIS ST R ol TR SIREl foRan T & | |l -[eRer 6t gfed feman
ST & foF afe 39 g % 15 Rl % iR 3T SWied Usfiha st ® g smafa e
& Bt & FE Sfteshe IR HIOTS S A R faaR ot i arg 39k gwy feRe
ot g9 &1 foam == fopam SR B/~

3 ThR THS Uh~gayiM Hus Wigae
EEI'C fafes (T=RR garEt)

saf 9, W€ H. 137, WX 44, TEUH-122002, ERETOT

YA AIAE &E TS
3-fremt Tt g wa
forita aReeafaa o gfasfaereor gd gafamo qen gfaf feq gemm sifufw=m, 2002 & @M= WEH WEUE Td & AT R

ufed gfayfa feq (gecd=) frammeed, 2002 % frm 8 Td 9 & Yrau™ & 3faidd =

qRefaEl ot fosht o fad $-rarHt foset = o A,

TACERT W Sl q2 fords §9 § ROEReR(hY) qe TR=X(A) i graa fman s & Wrdl W0 1. AP STEAE g9 Welle A, A 3 s 24, e 9 T
o SRUT 11 § SR ST HI UGd A o o SUSRER Shitee wiEAi fafies & a™ FIATAIEI, Tieqe, HoriN, S0%90— 246725
fire/gmfia = aftfa srae a9 SUaTRA-S9-030-2= & TR & ®9 § HrERd drE |0 2. WEE 0T AdE wews, e o Go 24 Ao SR
TR THE b~z et grae fafiee (‘ufad sheiex) it din e, et frod WrATATE T, HiaTE, A Som0— 246725
HEeR & Uik e (Tah) R o west R T § Y HOTRE B, TR W [0 3. wEvy T = an o I, el e e ], Rl s
fo Rt i, ot T g, o Feda Rie @R, Ad ot #R 8 W 0TS, WA N, 08— 246725
TR TR HIT AR (Tet F G AHEE T 9 TE-HORSE apid) § ufe il 0 6. A MEE YA are Erits, Fani e s, e s,
HERX F THE TYA/IME, AT FE B, & FHAESH kA€ 31.10.2023 H T Higea— WA T, 97 10 6. Wiy, dedite—g meyy, fre—

T 246725, Te? WS
raTH S, AT, T I O AT /191 /2023 § At
Al T U F HEEET B0 33,73,225 (A A s e g o gedim w
o) AT F A R 23.03.2023 F 999 7% 11.00% TS A 25 350
T # A S = S A H0 66,000 (T FAT W o) AR S0

3,68,10,615/~ (%. TH TS ATHS TG H TR B: Wl THE WIA) T Sell ek T
W R M &F IS T 37 AN, At M bt agelt & fadr 27.09.2024 1 “r &
et &, S ot S R A S g oft et € aneR W feet e s
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SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

“APPENDIX- IV-A [See proviso to Rule 6 (2} & 8 (6)]

E-Auction Sale Notica for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso 1o Rule B [2) & 8 (6] of the Security Interest (Enforcement] Rules, 2002,

Matice iz heraby given to the pubkic in ganeral and in particular to the Borrower (), Mortgagor (s] and Guarantor (5] that the below described immovable property
martgaged/charged to the Secured Creditar, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sobd on “As is
whergis”, "Ag is what is”, and “Whatever there is” bases for recovery of dues in below mentioned account/s. The details of Borrower(s/MortgagorGuarantor(s/Secured
Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

Sr /Lot |Name & addrezs of Borrowarls|Give shart description of | Total Dues. Date of e-Auction [ | 1.Reserve Status of 1;F‘n:q:uar'[';

No. |/ Guarantor! Mortgagor s the immovahble property Time of E-auction - |Price Eamest Possession Elnspecliun date
with known atart Time to End | Money Deposit (Constructive | & Time,
encumbrances, if Time {EMD)- Rs 3.8:d {Physicall
anyMortgaged by Bank Increase Amount -
of Baroda | Rs.

1 Borrower; ACT TEX YARN  |All the part and parcel |Rs.64,81,754.44- (27-09-2024 Reserve price Rs. |PHYSICAL EEE.M.EI]H

PVT LTD DIRECTORS- of CommerciallRetail |[(Rupees Sixty 0Z2:00 PM TOD 29.20,000/, 110.00 AM to
Mr. ALOK KUMAR JAIN S/0 |ShopjOffice Property | Four Lakhs Eighty (06:00PM EMD 2,92.000/- 2,00 PM
PRAKASH CHAND JAIN RI0 [situated at Unit no IX- |One Thousand and increase

GBB-122,0LF NEW TOWN |75, First floor, ILD Seven Hundred amount Rs, 50000

HEIGHT, GARDEN CITY, trade centre, Village-  |Fifty four® Forty

SECTOR-91, Tikri, Sector 47, Sohna |Four Paisa Only)

HAYATPUR(114), GURGADN, |road, Sub Tehsil plus interest and

HARYANA-122506 Badshahpur, Tehsil & |other charge
Mrs. NAMBATA JAIN W(0 [District Gurgaon [including legal
ALOK KUMAR JAIN R/D Haryana-122018. chargesithersan
GBB 122 B BLOCK DLF NEW |Having Super Area of |from 29/08/2022

TOWN HEIGHTS SECTOR 81
HAYATPUR, GURGAON,
HARYANA-122505

29.21 sq. mtr.witout
roof rights.
North/East : Open

Mortgager: South/West : Entrance
Mr. ALOK KUMAR JAIN S/0 |South/East : Unit IX-77
PRAKASH CHAND JAIN R/O |North/West : Unit no
GBB-122.DLF NEW TOWN  |IX73

HEIGHT. GARDEN CITY,

SECTOR-91,

HAYATPUR({114), GURGADN,
HARYANA-122505

Mrs. NAMRATA JAIN W/D
ALOK KUMAR JAIN RID

GBEB 122 B BLOCK DLF NEW
TOWN HEIGHTS SECTOR 91
HAYATPUR, GURGAON,
HARYANA-122505

For detailed terms and conditions of sale, please referfvisit to the website link https://www.bankofharoda.m/e-suction.htm and onfine auction portal https:febkray.in
Algo, prospactive bidders may contact the Authorised officer on Tel No, (Mabile- 7567585821

Date: 09.09.2024
Place = New Delhi

Authorised Dfficer
Bank of Baroda
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